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¥, 3628] TE Rl SERATE, AT 10, 2026/3M9TS 19, 1948
No. 3628] NEW DELHI, FRIDAY, JULY 10, 2026/ASHADHA 19, 1948
s aiagd i TSRt J=AraT

7% et 10 S[erTe, 2026

1.3, 3790(37).— FraT T TLHTT A, TEIF TTHAT A=A, 1956 (1956 FT1 48) (o To#H zoeh
THTA 3h ATHIH FT TAT g) T &7 3T T ITERT (1) F (el JET il T2 AT TLHL 6 dSh
qfEgd sfiT TSHTT JATAT A AfAE=ET ST TH.A. 6086 (5) A 29 feEex 2025, ST WA &
TSI, FATATIT, AT ||, e 3, IUGe (ii) § TRTioa 6t 75 off, gT Fdiesh T & (&0 Fag ored §
NH 169 = f.91. 691.350 & f3.51.736.362 T = LTEIF TTHNT & (AHT0T (FTET FLA / AL A &7 G474,
A=), AL, T AT TATAT & (70 I ATIG=AT F IUTag Aqg=1 § Afafde g 1 oo 9 F
A 9T T =TT AT o

ST ITh ATEFAAT T AL I<H ATAAR 00 G127 3T 3T ITLTT (3) F AT arir@ 06 STa<r 2026
1 “fasrramfy” 3T " TTswT A% TIveaT ST | WeRTtora foRam I o ;

STaTeh FeAH ST &0 g7 3-6HT & T8 @< AaT IH g5 ¢, o 9¥ o= forar @ g 8w
ST 3tud w7 § Hdew B @,

5255 G1/2026 @)
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AT qEAH WIS o I ATAIT 0 omer 3T i ITATT (1) F AT H, Feald TR &
ot R T & g ;

qd: T, Fea T LRI, TeOH ITIEHRTL 0T I AT TTH BT ST I 37T I AT I T &y 3T
FT ITUTT (1) T T&T ARIT HT TN Fd g, T S0 Fdl g T 3 gt | fafafae s\ &
TAT<h TS o oI SrSTe 3T ST 9Tf 80 ;

T A, Fral T TLATL, Sh ATATHAT T 91T 3T 0T ITLTIT (2)  TAALOT § Ig ST FIAT g o6
= ATAGAAT F TSI | THIH 92, 3 AT # ARty iy a+dt feesmt § g grae sreafeas &9
H Fra T gL | g g1 Smusfy |

AT
Tl TS o ST FHoS oA A SIS ATTAhT AIS I ATRAHTAT TRASHT & dgd, NH 169 (Old NH

13) & . 1. 691.350 & f.#1.736.362 &= & fawiag @< a& (T -lIl) & forg st it ST avet

LI TiRa sr¥aT §e=Ar W fRewm
(ST FT ATH: FATEH et &1 91 2T Fere
w0 s den | afrw R | e AR A FT AR C L VATEET-
bl (FFAT H) =Pt w7 A
1 2 3 4 5 6
AT T AT HAIL (T)
UEEIKICHECARER IEE
1 30/3%12 [EE k& 0.0142|[&= ¢ fier
2 41/20 BEil Skl 0.0273|[#. Fwor =it S/o .
RIEEE R EERE T AT
3 41/21 BEil Skl 0.0344 ([t =€ W/o &1z =g,
ISR SERE T, FAT @
AT, e,
e, fasTaT ieT
foradene, AT,
ST, Ty,
CCEET
4 41/26 EEil il 0.0061|[wf 23 =T S/o
e R EEREE T T
5 41/28 fasft Skl 0.0071|[Ti =fae fewge
iEre IR ESRRE T/ T R
6 4117 EEil il 0.0152|[qerTa w12 S/o
Tt R e Fo3eT YR, THATH
ST Wio ¥ i
aTea, 9efiv sgAs,
STHT TR ATEM,
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AT T TSTAA - STETTIOT

WEIT AEHE

7 6/16

0.0486

LT FATARIT, TTHT
AT, Afer=,
STt AT W/o
et T
TH, T, TATT

8 89/4

0.0283

. 4 afead,

9 89/5

eI VA ESRRE

0.0061

10 95/213

EiE

0.0024

11 95/2%F

LUIEEE VA SR D]

0.0182

HAHTE 9Ted S/o

#eqel LB ATed

0.0089

AT Wio fage gt

k!

0.0263

RrfRre HT Wio
ST W

14 43/26

0.0334

qTf<F TETE 2T S/o
e, . TET At

15 43/2T

0.0121

TR, AEHT e,

16 43/243

0.0648
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TS, faeeT S/o
e, XA T

17

43/42

0.0101

HaT AL, AET S/o
TR, THT AT

18

43/50

0.0202

R argt, e

AT, FATHT 4L,
SHTATY A&, et

argy, s gt

19

43/52

0.069847

HETETAT AT S/0 .
9ITT 95t D/o e,
fora 2rgt, = 9,
STAT QTS a9 AT,
HETAT AL, TETET
e, e 9, "5t
ST S/o Tt
gre=ft, ST AE Slo
EERHIERIRERIN
Y=t W/o <. g3

.

20

43/5T1

0.0212

TR gHTE AET
Slowe. . =g AgT

21

43/572

0.0172

qTf<F 918 AT S/o
e, . Ao gt

22

43/5%T

0.0374

THA gAET

23

43/50

0.0202

TIELT THA; SHETT

g, st argy
[ECEIREIE

24

46/24

0.0101

HAATH TSHTT
RIS (3T
CEIEEREEE]
ST, UH Hig ofeaT
S/o UH AT sTear

25

46/31

0.0152

TIATHRT ST,
EEEIEIAECIETS
9rgY, st e,
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AL 0T ST - AT

oTfTReAT 37T,
TITRuft SrgT vt
gt

26 46/4

0.0121

AT AT THTE ST,
AT STgrav gt
S/aT e, e agr

27 46/5

eI A RSN

0.0081

AAATH TS HLT
IS (317
T, JaET
ST, UH Hige e
S/o UH HAHaT Feat

0.0081

TE: THAET W/o
et (fRrse),
THTH: AFT AL
TIT S/0 ATHIAT
T, ALl TATET
S/o AT qATET,
ST T S/o @e
FOUT T, TR
T3 S/o T FEUT
TS, TR T
(Rifise), o= =fe:
TTSTYT T, 79T T,
TATAT &, ofi e T T W/o
fdter (Fresw s
e THEE T & T

)

29 67/1

0.0202

TROT9T =TT s/o
STATLAT AT

30 67/1

0.0364

qef et D/o &=
AT T
Hife+t D/o o
AT T,
T, o, A,
AT ot ATfer,

=TT T T,
orrferet ot arfie,

qefw v e, gher
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O I, ST T
TI-of, FHATET,
e & Ao
AR ECECRU EIRAR
ST 9T ToIT,
RRREASC IR

31

78/12

ESIET A LSRR

0.0172

g1t S/o -
B

32

78/1%11

ElE

0.0172

T A5 W/o a9
El

33

78/1%11

ElE

0.0015

/AT T FHeATo,
frerraeft, Trradt,
THET TSI, ¥,
FeTT FEeT I,

EOTHAT, T

34

78/1%11

0.0026

AT AHATT AT
Slo e FT,

T, IUT THIT
qATT

35

78/1¥t1

0.002

AT e

36

78/1¥t1

ENE!

0.002

Tahi@ @t D/o
TedT @ A&HT T4,
STTYET, 9ATHAT @
TFETAT, HETATAT TH,

qeaTadT, Sifer,
rferar

Tie T AT {ZAAT (CT)

37

106/177%3

0.0142

TEVEEE THA: HAAT
T, ATHRT a1,
HIZHE e

38

91/16

ElE

0.004047

ST, ¥ ArgFE

39

91/3t

0.0202

AT 99T, S T2
HIgFg, ST, AigH e
e, BT a1,

S S, ATA

T T,
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AL 0T ST - AT

40 91/8

)

T

Wik VAL ERRE]

0.001

ool T Weheel g

41 91/8

UER]

0.0041

ool T Weheel g

Tie T AT F[oAT (CT)

42 132/2

Bl

0.0003

SgfeET @y a|

W/o e @<\ 949,
QT TS 9T, eTReT
o, FAHTH 9.

43 132/24

0.0032

EEEGIRERLR R

W/o & @9 94,
QT AT A, e T
o, SAAHTH 9.

44 132/25

0.0005

AT AgHT T
gatgeaT S/o &t 3.
AR A8

45 132/28

0.0009

AT AgHT T
gatgeaT S/o &t 3.
HIEHE "8

46 132/417

EiE

0.0024

qrATe, gATITE,
FHAT, Ti7 AT=T

47 132/7

EiE

0.0121

ST S’ W/o o
EREEREECTCIE]
TSt Tt TrerE
Tt R, AeEE
R A

48 190/1+T

GIG) <

0.0061

T i 9 Slo

55 @aT AT,
HIETHE 97 AI5aT
Slo WE WIZE TqH

HTed.

49 190/3

ElE

0.0081

EERICT]

50 192/1

Tt/ R e

0.0023

eqe 91T S/o TIH
et - 11
g FqIfera T - 12

51 192/6

TR e

0.0024

sremfeET Wio
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52

192/7

REL

ElE

0.0061

&, TSt TS S/o
R ICACEIR

53

193/2

REL

ElE

0.004047

THITHE SRS TS
Slo RIRH TS

54

231/114

- e

0.0038

St o i
(ﬂ?fﬁﬂ'{), afee
fRrerreY & fireaT Wio
Tt S S et
(FTIIET)

55

231/114

0.0053

TS AT, TAa
e, g, T

a1, St AT D/o
ASGA FANT TAT

GIEEMEREEELES
T HIEHE, HET
STEA Y AZHT, AegA
T, WIEHT AT,
T AE™E, HigH e
THAT.

56

53/4

Tt/ AR e

0.0017

FELT HOATT TqE
(FefTaTe) (ermaetar
- =T D/o gHET,
THET FATT S/0 =0T
Tfera, FooreT It
Slo ¥Te. T /ST,
ST TATee T,
e fgwm, ave
T, e

HER LA, TATAT
e zferm, Sree
faehe seadis, 6%
Aot S/o AT .
RERIFPIEEIESET
RERIRGEIED]
ERIEECIE ECKAER
AT 3 R, ST

e T T,
FTiTferaT arfera

Feard, Tad T
FATSH, ST, T
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AL 0T ST - AT

9

THTY, AT, STEE
T g, Tt
FferaTe SifEeaT
T S, e
T, T AT HATE,
farer &, germa v
g, Tfawx AL,
IEEEIREENEE

(T T SAETHT),
=T Trfg.

57

53/4

eI VA ESRRE

0.0011

THET FTHTT S/0 0T

AT (TARHIET)
ForeaT I
ZEVEET THA FOTT
ST (TATNHTET)

58

53/4

0.004

THET FHT 3=,
ForeaT I,
TevEeS THA AH
Faw=r

59

53/4

0.0026

THET FHTL I,
FoIreaT I,
EEASA L I i )
STICOT QT

60

53/4

0.002

SEEEERCIL]

61

60/94

0.0013

o 227 Ao

62

89/1

0.0057

.00 AT

63

90/6T

0.0022

HAATS O
(FHfise) Zevwes
TH: T AgFe
TR, ST, F9iT
g, HIT ATE

g

64

90/6T

0.0006

HAATS O
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(Refise) Tovees
THA: T HIgEe
T, erfiaT, wfie
go, #iIT AT
g,

Non Agricultural

T T ATH: 3733 (CT)

65 14/24 IBELl Sk 0.0115|[¢<1=T D/o =99 @
LUIETa RE I TR TF

66 14/9 farft EE 0.0091|[=TfrsreT,
HIEFEe, Aoge
srsge vefte, gear,

TETAS, HIEHR
TUHAEUE

67 4/49 BREL GRS IR T RS 0.0024|[zrer=a 2TET S/o =
ferger gt

Non Agricultural
(Com)

68 4/55 rsft A 0.0012|[%=™T S/o % FT

69 416 [EE k& 0.0007||awr=fY, Fsfiar, Wi,
SHLT, ATIHTAT,
FoTedT, TV S A,
D/o &= $ITHAT SfY.

AT, =R .

70 88/1 fsft B 0.0071|[FTeTFeT 1= S/o Fre
ST.E. FTRaT 9T

71 88/1 IGEil [T 0.0024|[TTstere T W/o Irorafar
IEEEAEHREE] =

72 88/1 foroft ElE 0.0168|[ARITSIT 91T S/o o
GESREMIRIEA

73 124/6 EEL TS 0.0405||eT¥T W/0 ZrerzaT
T, T,
i, geraT

74 130/5 GEL WERS 0.0121|[wraT== 2T S/o eriaT

el
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AL 0T ST - AT

11

AT T A gefadt

T T ATH: TS

75 474/17

0.0172

STFI=T 9IET S/o FTg
AET, FE9ET AL

76 474/1013

0.0283

et arg,
g, fReTeaT U
ETTeH, STt et
FATSH, FEOTTRTLT
GLEE]

77 474/9

SIET A ESNRE]

0.0131

T 93T S/o
T 9,
FEVTHTT AT S/o
forTeaT AT,
it ff a=t,
W/o Tersaerr T

AT

TiE T ATH: TEATATE

78 118/1178

0.1133

qHU g e
S/o == T Ue

79 118/1178

0.0263

T T FATRT
S/o AR FATSH

80 118/4

0.0162

U g U
S/o @iz EfEE Ue

81 118/5

0.0263

QrETET T W/o
arege wehig

82 119/2tT1

0.0141

GIEGERES SRS
STt feeet, arfisr
TET W/o ITHIET 9IET,
qTtaT A= Wo o
TaTtere srfem, gHa
e, giamT S/o

T ST,
sty wieamy
f=wT D/o HaTfora
st

83 119/2t1

0.0162

e =g Slo
STt fege, arfsr
TET W/o ITHIET 98T,
quTtaT S7f=SIT Wio o

FaTtAE srfe, gHa
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grfem, wfeamT S/o
TaTfore srfe,
sttt wieam
st D/o Tt
st

84

231/211

0.0071

ST FHRT S/o
TS AT, qF
FHATY 2T S/o

T, UH. o, IS
i, =, 1.
Aifafer

85

231/212

0.005

qI TAIE 23S TH/
FFATAT 2T, TTFZAT
TH/AT AT AT T

86

231/3

0.0021

e s, fegm
Sl

87

231/4

0.004047

THET =TT S/o AT
A=

88

292/3

0.0016

. AT T S/o &
THATT T, . faAer
w9 S/o T THATT
T, . g0 T @
ST T, AT
D/o e TAATT 7Y,
. FT T S/o T
TTHATT T4, .
g v, . e
a9 99 S/o e
TTHATT T4, .
ghoHTE ¥4 S/o w1
TTHATT T4, . TaRTeT
T+ S/0 WE THATT
KRS

89

292/9

Tt/ R e

0.0101

TS 99 S/o Ae

REEIREK:
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AL 0T ST - AT

13

(e T 9T AT

90 178/1T1

0.0304

HEHE qA 1

ATTHL S/o ATTFHL

EECEACIC

91 240/3%1211

0.0131

TeqA G U/
g THTH AT,
HETE SASTH U/
ATH, I THE
T/ U, g
iz, g o
T/ FTET TR,
HIgFAs Thish T/
TTHLT AT,
sTege Tefig vey/er
TEATEE e,
CIRIMELEERL
gL, AEFa
THATA, HIEHT
HIZRIE R IRz
THT, G AT,
FSET AT, ST, A5gA
Toftg, sTeger T,
SfeEe ST SgeT
gl HAiESTE, JeHT
T, STATHTS a7,
T any, wEre
YETHT IoT 3TEH,
T ST, HET
T AATEI, FrET
<. UH. THaT,
TETAS, HIgHE
e, Frare, e
STfRT AT, AigFie
e, AIgTE
TS 2%, T.UT.
SgedT ATHE,
.U, FT, ToqA
AT, STFAT FHT
AT, FHITE, TEGG
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TS gad, 929
AT, HATATH
WG AHAH,
RstamT, Argwe
g, HIgHE 9T,
R, HIEHIZ A,

STET HH 1T AEHT,
3T T A,
Ty fera, e
AT, ge e,

AT o1, Foe
T, HIZHE Thih,
HIEFHE R, TErHT
EIGM

92

260/13T2

eI AL SRR

0.0054

TR . ST Wio
TThRIT TS

93

260/1513

T T

0.0032

TR AT, ST
TATG/AT TR ATE

94

260/1513

TR e

0.0015

T AT, 39T W/o
TTRST ATE, TELECE
TEA: 3755 T4 @
T ATF S/o I

HTed TUH 9T
AT

X

95

260/1514

0.0046

TE. Y. ST W/o
TTRST ATE, TELECE
THA: {HAT AGHS

S/o IFT AT UUH
U AT

260/115

LUIE T VAR SR

0.004047

arsge wefiT S/o IHT
il

0.0061

TSt W/o T
FfeaT

0.0101

qAFAT W/0 THATAT
EAICRE]

0.0121

IEEETEECIRSI]

ST, U, HgT
CEEll
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AL 0T ST - AT

15

100

18/2

)

T

Wik VAL ERRE]

0.0384

sdT D/owe /I
TTST, WATAT 97T,
T @ TEITE,
EEEIMECE

101

18/3

0.0648

sdt D/o &< HIY

TIET, AT 97T,
AT @ TEITET,
EEEIMECE

102

18/9

0.1052

sdt D/o &< HIY

ST, AATHT 97T,
AT @ A,
EEEIMECE

103

180/5

0.0121

TR EF S/o
HIZgHE SEA A5F

104

238/13T

0.089

FT9TTE 9TF S/o A
BT AT, T
9z S/o T gEHMT
T, HAT FE D/o
o AT AT, ot
9=k S/o oI gEHIAT
T, TeFeT THA:
Ferfiae FhieT S/o
EER IR EER

105

244/2

0.1335

EECICAEDIREC I
Slo TafEeaw s

106

293/2

0.0141

IRSEEEIGRIEIC]H
W/o Tiae Trar

107

302/1%

0.0162

g AT S/o e
T HIEHT @
WIEE HIed, THAT
T4 S/o W A=TF
WEHE @ "EHE
AT, FUTF god
Slo 9E 9=F HIgHAT
@ e AT,
HIgrg ST S/o
2 TF AEHE @

HIgFg dTed,
STETT ST T2
ST, RIS TET
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ST AEFHE, FAT
9TE, TETAT ATE,

53 gHIg S/o 7
ATF EFE @

WIETHT HTEE, THIS
TZfaT D/o o2 ATF
W @ HTEFE
ATed, a1 a1 D/o

e e HIgHE @
HIEFT "1

108

352/3u4

0.0101

farferar se=eT S/o
7z AT @
ST =T

109

390/1T1

0.0111

Tt FSEeT S/o
ERIEECAEC T

110

390/1T1

0.0081

F AT FHeT S/o
HIY FHIT, ATSHAT
HHINT S/o Al
GETR}

111

390/112

0.056

95 @ g AT
S/o &= THE AT,
SlER

112

390/112

0.0111

TeTeT AT S/o
T S TS

113

443/3

0.1042

TS W/o fifaear
FIfeTT

114

534/27

0.0688

grrfer=t W/o Teria

115

628/5

0.0111

9. ST S/o
&1.3. FT=aT ALY

116

628/8

El

0.0212

fea Aree? R
Slo gTeatEr T s

117

697/1

!

0.0121

gHE F1aT S/o T
8. FoT @ FAT
EIREAl

118

697/3

!

0.0213

TEAAT @ F.
TS, Feia S/o
e &Y. FeAaT AL

119

718

0.0971

S THEAT W/o 9.
EERES




[T 1l—=ve 3(ii)]

AL 0T ST - AT

17

120 718

ElE

0.0769

FEAHFT W/o 39

121 721

0.0739

FrafaE=T W/o o
AR @ T
FFAH, FHATS D/o
AT FTIAT @ T
AT, ST,
HIZHE aeel Agasht
S/o &= FgFF @
TH.T. STTH,
AT T5qA B
D/o & JTaH @
UH.T. g, wefiar
D/o & FaH @
AT, ST, AqA
TEAT S/o AE
ALETH @ T

122 721

0.0769

FrafET W/o e
AR @ T
AFFFT, HHATS D/o
I HAF @ AT
AGAHY, ST,
WIEFR 2371 SgaAHT
Slo ¥ ATTF @
TR, AT,
ATALT 53 gh
D/o & SgaH @
TR, sTgaT, Teftar
D/o ¥ JgaH @
UH.U. SahT, g
@ S/o oe
LA @ T

7o T ATH: TSITASTE

123 220/19

Tt/ R e

0.0061

TTHFOT ST S/o
REEIRIE
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e T A1 SFHISTE

124 112/1

ElE

0.017367

&Y. HUTHFT T, T3
&, foeaaT &, ot
FfaaT T FEy,
Tada &, T
AT U, far ot
HTHT, 079

T O, 2. e
ki

125 185/217

0.0283

T A reraedt

126 185/2+T

0.0047

HERCIEEEIE IR
S/o sfffam
SUTEATT

127 185/2%11

0.0015

=T, TETEe S/o U
AT, 2.3,
e S/o 1.3,
SferaTea, YeAT
AgTHT W/o TTagY,
Slo zATEw AT,
TEATEA S/0 ATIHT

128 185/2%T1

0.002547

. zEATE S/o U
AT, .3,
e S/o 3.
FrferaTeaT, ToHT
AgaHL W/o ITagY,
Slo zaTlew F=,
TEATEA S/0 ATAHT

129 185/2%T2

EiE

0.0034

ERIT S/ {HIY
REATRA

130 215/3T

Tt eeav/Ftee

0.0253

AearT a2,
IBEREIERIFIACEIC
oreaT 9rgt, BT
QTET, TTSTere T AUeT,
SISTAEHT AT, YT At
AT, HIT AT 9,
TG AT AT, FATATH
T[T FISSAT ®
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HETEwT, SaET
AL, HIgT Aear

131 215/31

0.0051

Arfeam A,
forawETR A, WA
T Qg BT
QET, TSTAET O,
ITAEHT AT, Y@T &t
QrEY, | o O,
TG AT AT, FATATH
INENERAEENLIC
TR, FadT
ST, HIgd srear

132 215/5

IET AL SRR

0.0344

AAATH TS HT
ETSSIE ® HaTIaaT,
ERECGE R L
Aedr

133 6/16

0.0283

ot oA, gt W/o
e AT AL,
Ferera 2T, amg 4Te,
worer Qrgr, faerer A,
st it

134 7/29

0.0121

AR srear,
THEE AT, HiaT
weaT W/o &=
FTATHTIT AT,
e stear, ot

AT, STYLTH AdT,
ThTLT Aod

135 7/5T7

0.0121

HETAT ST, Q2T

Total

2.634249

[T. /. 13011/1/2013/PIU-Mangalore/Shimoga-Mangalore Section/3D]

o srfieaT, Ao
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 10th July, 2026

S.0. 3790(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.O. 6086(E) Dated 29 December 2025, published in the Gazette of India, Extraordinary, Part II,
Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intension to acquire the land specified in
the Schedule annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and
operation of Sannur to Bikarnakatte section from Km. 691.350 to Km. 736.362 of NH 169 (Old NH 13) under
Bharathmala Pariyojana on Hybrid Annuity Mode in the district of DAKSHINA KANNADA in the state of
KARNATAKA.

And whereas the substance of the said notification has been published in “Vijayavani” and "The Times of
India" both dated 06 January 2026; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the stretch of Sannur to
Bikarnakatte section from Km. 691.350 to Km. 736.362 of NH 169 (Old NH 13) under Bharathmala Pariyojana
on Hybrid Annuity Mode in the district of DAKSHINA KANNADA in the state of KARNATAKA.

State: KARNATAKA |[District: DAKSHINA KANNADA |
SI. No. Survey/Plot Type of Land Nature of Land Areal| Name of Land
Number (in Hectares)|| Owner/Interested
Person
L1 | 2 L3 | 4 | 5 | 6 |
[Taluk: Mangalore (T) |
|Vi||age: Tenkayedapadavu |
11 ||30/3C2 ||Private ||wet | 0.0142|[Henry Pinto |
2 41/20 Private Non 0.0273||B. Krishna Moorthy
Agriculture/Residential S/o B. Narayana
Achar
3 41/21 Private Non 0.0344||Seethu Bai W/o Late
Agriculture/Residential Chandu Gowda,
Kamala @ Sunitha,
Padmavathi,

Durgamma, Vijaya
Gowda Shibrikere,
Vinutha, Bharathi,

Meenakshi,
Shubhalaxmi
4 41/26 Private Non 0.0061|[John David DSouza
Agriculture/Residential S/o Ambrose
DSouza
5 41/28 Private Non 0.0071|{John David DSouza

Agriculture/Residential S/o Ambrose
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IDSouza |

6 41/7

Private

Non
Agriculture/Residential

0.0152

Sulaiman Saheb S/o
Abdul Rehman,
Mamtaz Begum W/o
Late Sulaiman
Saheb, Basheer
Ahamed, Shama
Irfan Chauhan,
Zaheer Ahamed

7 6/16

Private

Wet

0.0486

Suresh Sapaliga,
Rama Sapaliga,
Lalitha, Jayanthi
Nagappa W/o Late
M. Nagappa,
Harinakshi, Prasad
Kumar M, Prakash,
Prathap

8 89/4

Private

Dry

0.0283

M. Jithendra
Padival, M.
Shailendra Padival,
Makaranda, Rakhi
Padival, Maldabettu
Roop Padival,
Vanamala D/o Late
M. Sunanda Padival,
Maldabettu Manikya
Raj Padival, Shanthi
Prasad Padival

9 89/5

Private

Non
Agriculture/Residential

0.0061

John David DSouza
S/o Ambrose
DSouza

10 ||95/2A3

||Private

[Dry

0.0024

[Henry Pinto |

11 95/2C

Private

Non
Agriculture/Residential

0.0182

Sulaiman Saheb S/o
Abdul Rehman
Saheb

Village: Badagayedapadavu

12 137/5

Private

Dry

0.0089

Sundari W/o Vittal
Shetty

13 23/8

Private

Wet

0.0263

Priscilla Monteiro
W/o J.R Monteiro

14 43/26

Private

Wet

0.0334

Shakthi Prasad
Shetty S/o Late. K.
Shridhara Shetty

15 43/2A

Private

Wet

0.0121

M. Laxmi Shedthi,
Interested person:
Atthavar Devi
Prasad Poonja,
Soniya Atthavar

16 43/2B3

Private

Wet

0.0648

Kusuma D/o Late.
Narayana Poojary,
Leela D/o Late.
Narayana Poojary,
Girija D/o Late.
Narayana Poojary,
Baby D/o Late.
Narayana Poojary,
Ravindra Poojary
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S/o Late. Narayana
Poojary, Thimmappa
S/o Late. Narayana
Poojary

17

43/42

Private

Wet

0.0101

Mandar R. Shetty
S/o M. Ramesh
Shetty

18

43/50

Private

Wet

0.0202

Girija Shetty,
Shekara Shetty,
Kusumakara Shetty,
Umanath Shetty,
Jayanthi Shetty,
Shobha Shetty

19

43/52

Private

Wet

0.069847

Mahabala Shetty S/o
Late. Kusuma,
Jayanthi ,Vanaja,
Shobha Shetty D/o
Late. Shiva Shetty,
Vasanth Shetty,
Shubha Shetty,
Sandesh Shetty,
Mamatha Shetty,
Sudeeksha Shetty,
Shrisha Shetty,
Sanjeeva Shetty S/o
Padmavathi Shedthi,
Ishwara Shetty S/o
Late. Padmavathi
Shedthi, Revathi
W/o Late. Sundar
Shetty, Sujith,
Sumana, Seema.

20

43/5A1

Private

Wet

0.0212

Shakthi Prasad
Shetty S/o Late. K.
Shridhara Shetty

21

43/5A2

Private

Wet

0.0172

Shakthi Prasad
Shetty S/o Late. K.
Shridhara Shetty

22

43/5D

Private

Wet

0.0374

Kamala S Alva,
Ananda Suvarna,
Interested person
Harinakshi

23

43/5F

Private

Wet

0.0202

Interested Person:
Umanath Shetty,
Girija Shetty
Vishwanath Shetty

24

46/24

Private

Non
Agriculture/Residential

0.0101

Alvas Education
Foundation (R)
Moodabidre
Chairman Dr. M
Mohan Alva S/o M
Ananda Alva

25

46/3A1

Private

Garden

0.0152

Rathnakar Shetty ,
Vimalakshi,
Prabhakara Shetty,
Jayashri Rai,
Shashikala Alva,

Rohini Shetty
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| | | I [ |[Karunakara Shetty |

26 46/4 Private Wet 0.0121||Atthavar Devi
Prasad Poonja,
Soniya Atthavar
Shetty D/o Late.
Indira Shetty

27 46/5 Private Non 0.0081(|Alvas Education
Agriculture/Residential Foundation (R)
Moodabidre,

Chairman Dr. M
Mohan Alva S/o M
Ananda Alva

Village: Tankaulipady

28 62/5 Private Dry 0.0081(|Government,
Interested Person:
Yamunamma W/o
Vasudeva
(deceased),
Tennents: Shankara
Narayana Aithal S/o
Vasudeva Aithal,
Venkatesh Navada
S/o Ananthayya
Navada, Jayarama
Rao S/o Late
Krishna Rao,
Raghavendra Rao
S/o Late Krishna
Rao, Ramachandra
Pai (deceased), Land
Lord: Rajesh Pai,
Ashok Pai, Gayathri
Pai, Sheela Pai W/o
Girish (Children of
Late Ramachandra
Pai & Legal Heirs)

29 67/1 Private Dry 0.0202||Yogish Acharya S/o
Janardhana Acharya

30 67/1 Private Dry 0.0364||Susheela D/o Late
Nonayya Poojary ,
Mohini D/o Late
Nonayya Poojary,
Neelaksha, Pushpa,
Suma, Ramani B
Salian, Veena A
Poojary, Shalini V
Amin, Sudheer S
Amin, Harish S
Amin, Arathi A
Pope-le,
Kamalaksha, Vinodh
B Salian , Shankar
Parameshwara
Poojary, Anisha
Shankar Poojary,
Yash Shankar
Poojary

31 78/12 Private Non 0.0172||Mahabala S/o
Agriculture/Residential Vaman Das
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32 78/1C1

Private

Dry

0.0172

Supriya Shetty W/o
Sanath Shetty

33 78/1C1

Private

Dry

0.0015

Purandara S Poojary
S/o Late Kalyani,
Leelavathi,
Padmavathi,
Ramesha Poojary,
Revathi, Harisha
Sesappa Poojary, S
Jayarama,
Purushotamma, Raju

34 78/1C1

Private

Dry

0.0026

Nagesh Lokanath
Suvarna S/o Late
\Veeramma,
Damayanthi, Usha
Ramesha Poojary,
Naveen L Suvarna

35 ||78/1C1

|Private

||Dry

0.002

|Ananda Kotian

36 78/1C1

Private

Dry

0.002

Devaki@ Revathi
D/o Laxmi @ Laxmi
Das, Sharada,
Shyamala @
Shambala, Mahabala
Das, Pushpavathi,
Deekshith, Akshitha

|Vi||age: Muduperar (CT)

37 106/1F3

Private

Wet

0.0142

Interested Persons:
Fathima Banu,
Abhida Banu,
Mohamed Farooq

38 |l91/16

Private

|[Dry

0.004047

|G. Noor Mohamed

39 91/3D

Private

Garden

0.0202

Mumtaz Begum, G.
Noor Mohamed, G.
Mohamed Khasim,
Hameeda Banu,
Khamarunnisa,
Mufeeda Ahmed G,
Abdul Razak S.

40 91/8

Private

Non
Agriculture/Residential

0.001

Mulla Magbul
Hussain

41 91/8

Private

Garden

0.0041

Mulla Magbul
Hussain

[Village: Badagaulipady (CT)

42 132/2

Private

Dry

0.0003

Jaibunnisa
Kharamath Sheikh
W/o Late Kharamath
Sheikh, Sha Nawaz
Sheikh, Shamsh
Sheikh, Taz Sheikh,
Arfa Sheikh, Almas
Sheikh.

43 132/24

Private

Dry

0.0032

Jaibunnisa
Kharamath Sheikh
W/o Late Kharamath
Sheikh, Sha Nawaz
Sheikh, Shamsh
Sheikh, Taz Sheikh,
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Arfa Sheikh, Almas
Sheikh.

44 132/25

Private

Non
Agriculture/Residential

0.0005

Khaleel Ahamed
Basrur Habibulla S/o
B. H. Mohamed
Saheb

45 132/28

Private

Non
Agriculture/Residential

0.0009

Khaleel Ahamed
Basrur Habibulla S/o
B. H. Mohamed
Saheb

46 132/4A

Private

Dry

0.0024

Mariyabi, Hayathbi,
Ameenabi, Nagendra
Bhadya

47 132/7

Private

Dry

0.0121

Farzan Begum W/o
Late Siraj Ahmed,
Fernaz Baji Siraj,
Mohammed Faizan
Siraj, Mohammed
Farhan Siraj

48 190/1B

Private

Non Agriculture

0.0061

Nazeer Ahamed
Sheikh S/o Abdul
Khader Saheb,
Mohamed Nazar
Moideen S/o Late
Moideen Yusuf
Saheb.

49 |[190/3

[Private

[Dry

0.0081

|Ashyambi |

50 192/1

Private

Non
Agriculture/Residential

0.0023

Abdul Sathar S/o
Yusuf Ali - 11
sg.mtr, Chandra
Shekhar Salian - 12
sqr.mtr

51 192/6

Private

Non
Agriculture/Residential

0.0024

Ashmathunnisa W/o
Hidayathulla

52 19277

Private

Dry

0.0061

K. Rajeeva Poojary
S/o Chandappa
Kandavara

53 193/2

Private

Dry

0.004047

Francis Alfred Peries
S/o Mouris Peries

54 231/1A4

Private

Non-Agriculture

0.0038

John Leo Fernandes
(Mulidar), Anitha
Kishori D Silva W/o
Robert Jerome D
Silva (Mulagenidar)

55 231/1A4

Private

Dry

0.0053

Nazmunnisa, Alex
Lobo, Haneef,
Sabira Banu,
Jaibunnisa D/o
Abdul Karim Ali
Saheb, Siraz
Ahamed, Noor
Mohamed, Kaisar
Jahan, Sulthan
Ahamed, Shabbir
Ahamed, Abdul
Ravoof, Mohamed
Sabir, Sageer
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Mahamed,
Mohamed Igbal.

56

53/4

Private

Non
Agriculture/Residential

0.0017

Kadri Manjunatha
Devaru (Mulidar)
(Moolagenidar -
Rukhiya D/o U.
Hasanabba, Ramesh
Kumar S/o
Chudappa Saliyan,
Krishnappa Uchil
S/o Late. U
Manjappa, Joseph
Ronald Pereira,
Richard Rodrigus,
Lawrence Cuthinha,
Dennis
Mascarenhas,
Nathaliya Anitha
Tellis, Jerald
Wilfred Alvaries,
Jethendra Suvarna
S/o V. K. Suvarna
/Pramila Jethendra
Suvarna, Melwin
Benedicta Alvaries,
Shreya D Hegde, Dr.
Vinaya Kumar
Hegde, Carmilita
Olive Alvares,
Robert Remi
Fernandis, Dorin,
Bharath Kumar,
Kavitha, Joseph
John Pinto, Rosline
Pinto, Sarita R
Bhandary, Arun
Rodrigues , Nancy
Rodrigues , Anthony
Alias DSilva , Agnes
Luviza, Judith
Pathrao, A Achutha
Bhat, Indira Bhat,
Rohith, Bishan
Singh, Sujatha S
Shetty , Ravindra
Shetty, Wilma
Philomina
Rodrigues, Richard
Rodrigues (As per
RTC), Richard
Rodrigues.

57

53/4

Private

Non
Agriculture/Residential

0.0011

Ramesh Kumar S/o
Chudappa Salian
(Moolagenidar)
Krishnappa Uchil
Interested Person
Krishnappa
Uchil(Mulagenidar)
N Force
Insfrastructure

58

||53/4

||Private

J[Non |

0.004||[Ramesh Kumar
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Agriculture/Residential

Uchil, Krishnappa
Uchil, Interested
Person Lawrence
Cutinha

59 53/4

Private

Non
Agriculture/Residential

0.0026

Ramesh Kumar
Uchil, Krishnappa
Uchil, Interested
Person : Chandrahas
Annappa Shetty

60 53/4

Private

Non
Agriculture/Residential

0.002

Dennis Macarenas

61 60/9B

Private

Non
Agriculture/Residential

0.0013

\V Hyder Beary

62 ||l8or

|Private

[Garden

0.0057

[K.LAD.B.

63 90/6A

Private

Non Agriculture

0.0022

Mumtaz Begum
(Deceased)
Interested Person:
Meer Mohamed
Yasin, Shameema,
Sameer Hussain,
Meer Sakhir
Hussain.

64 90/6A

Private

Garden

0.0006

Mumtaz Begum
(Deceased)
Interested Person:
Meer Mohamed
Yasin, Shameema,
Sameer Hussain,
Meer Sakhir
Hussain.

Non Agricultural

IVillage: Addur (CT)

65 14/24

Private

Non

Agriculture/Commercial

0.0115

Zarina D/o Isubu @
Yusuf

66 14/9

Private

Wet

0.0091

Khathijamma,
Mohammadali,
Abdul Razak, Zakir
Hussain, Abdul
Rasheed, Hawwa,
Shahanaz,
Mohammed Asif

67 4/49

Private

Non Agriculture

0.0024

Yashavantha Shetty
S/o Late Vittal
Shetty

Non Agricultural
(Com)

68 4/55

Private

Wet

0.0012

Mundappa S/o
Nokku Hengsu

69 416

Private

Wet

0.0007

Sumathi, Sanjeeva,
Mohini, Umesha,
Vathsala, Vajrakshi,
Swapna G. Shetty,
D/o Late Shyamala
G. Shetty, Sneha G.
Shetty

70 88/1

Private

Dry

0.0071

Balakrishna Bhat S/o
Late G.T. Vasudeva
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||Bhat

71 88/1

Private

Non
Agriculture/Residential

0.0024

Rajalakshmi W/o
Ganapathi Bhat

72 88/1

Private

Dry

0.0168

Nagaraja Bhat S/o
Late Narayana Bhat

Village: Thiruvail

73 124/6

Private

Garden

0.0405

Shambha W/o
Honnayya Sapaliga,
Sowmya, Sunitha,
Sujatha

74 130/5

Private

Garden

0.0121

Sadananda Shetty
S/o Shantha Shetty

|Taluk: Mudabidri

|Vi||age: Belvai

75 474/1A

Private

Non
Agriculture/Residential

0.0172

Dombayya Shetty
S/o Babu Shetty,
Chandrashekar
Shettigar

76 474/1B3

Private

Non
Agriculture/Residential

0.0283

Anni Shetty,
Chandrashekar
Shetty, Philomina A
Fernandes, Avil
Praveen Fernandes,
Karunakara Naik

77 474/9

Private

Non
Agriculture/Residential

0.0131

Raymond Pereira
S/o Ignatius Pereira,
Karunakara Naik S/o
Lingappa Naik,
Sumithra V' Shenoy,
W/o Vishwanath
Rama Shenoy

IVillage: Padumarnadu

78 118/1A8

Private

Dry

0.1133

Samuel Hebik
Pengal S/o Late
David Pengal

79 118/1A8

Private

Non
Agriculture/Residential

0.0263

Heri Roshan
Fernandes S/o
Alphonse Fernandes

80 118/4

Private

Non
Agriculture/Residential

0.0162

Samuel Hebik
Pengal S/o Late
David Pengal

81 118/5

Private

Dry

0.0263

Shabana Parvin W/o
Abdul Rasheed

82 119/2A1

Private

Dry

0.0141

Maxim DSouza S/o
John DSouza, Varija
Shetty W/o Damodar
Shetty, Poornamba
Adiga W/o Late
Sadashiva Adiga,
Hemanth Adiga,
Madiyara S/o
Sadashiva Adiga,
Ashwini Madiyara
Adiga D/o Sadashiva
Adiga
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83 119/2A1

Private

Dry

0.0162

Maxim DSouza S/o
John DSouza, Varija
Shetty W/o Damodar
Shetty, Poornamba
Adiga W/o Late
Sadashiva Adiga,
Hemanth Adiga,
Madiyara S/o
Sadashiva Adiga,
Ashwini Madiyara
Adiga D/o Sadashiva
Adiga

84 231/2A1

Private

Dry

0.0071

Ashish Sequeira S/o
Paul Sequeira,
Surendra Kumar
Hegde S/o Rukmaya
Hegde, M.S. Arun,
M. Shantha, Tejas
P., M.S. Kiran,
Vanitha, Prajna, P.
Shrinidhi

85 231/2A2

Private

Dry

0.005

Surendra Kumar
Hegde S/o Rukmaya
Hegde, Dombayya
S/o Late Manku
Moolya

86 231/3

Private

Non
Agriculture/Residential

0.0021

Anil R. DSouza S/o
Late Herald F.
DSouza

87 231/4

Private

Non
Agriculture/Residential

0.004047

Ramesh Acharya S/o
Vasu Acharya

88 292/3

Private

Dry

0.0016

K. Vasantha Prabhu
S/o Late Ramanatha
Prabhu, K. Dinesh
Prabhu S/o Late
Ramanatha Prabhu,
K. Sumathi Prabhu
@ Sujaya S.
Shanubhog D/o Late
Ramanatha Prabhu,
K. Krishna Prabhu
S/o Late Ramanatha
Prabhu, K.
Panduranga Prabhu,
K. Vittal Das Prabhu
S/o Late Ramanatha
Prabhu, K.
Hariprasad Prabhu
S/o Late Ramanatha
Prabhu, K. Prakash
Prabhu S/o Late
Ramanatha Prabhu

89 292/9

Private

Non
Agriculture/Residential

0.0101

Panduranga Prabhu
S/o Late Ramanatha
Prabhu
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IVillage: Marpadi

Agriculture/Residential

90 178/1A1 Private Non 0.0304{|Mohammed Salim
Agriculture/Residential Aboobakkar S/o
Aboobakkar
Ahamed Bava
91 240/3C2A1 Private Non 0.0131{|Abdul Khalil S/o

Sheik Imam Saheb,
Msaudh Ajam S/o
Adam, Fazil Ahmed
S/o S. Abdul
Hameed, Hussain
Sheik S/o Kasim
Saheb, Mohammed
Rafig S/o Usuf
Saheb, Abdul
Rasheed S/o Ismail
Saheb, Hajirabi
Iddina Khadri,
Mohammed Igbal,
Mohammed
Imthiyaz,
Mohammed Imran,
Muneera Banu,
Rubina Banu, B.
Abdul Rasheed,
Abdul Gani,
President Jamath
Ahla Hadish Masjid,
Salma Banu,
Shananaz Banu,
Rihana Banu,
Mohammed Haneef,
Khadar, Piter,
Rehamath Ulla
Adam, Famidha
Begum, Seema
Sheik Salimuddin,
Kousar D. M. Igbal,
Shahanaz,
Mohammed Zubeer,
Rihan, Mohammed
Zahir Salma,
Mohammed Zaidh,
Mohammed Ziyaulla
Hag, A.M. Zaihulla
Abhideen, K.S.A.
Shukur, Abdul
Jaleel, Akbar Amir
Sheik, Samshad,
Masud Ajeem, Meri
Pinto, Gul Naraj
Hussain, Sayyadh
Ashraf, Koyabako
Mohammed Aslam,
Akthar, Farzaana,
Rizwana,
Mohammed
Masood,
Mohammed Soudh,
Hafsa, Mohammed

Junaidh, Jahar
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Muneer Ahamed,
Fervina A Sheikh,
Sirajunnisa, Sugra
Banu, Habibulla,
Arifa Banu, Kurat
illen, Mohammed
Rafeeq, Mohammed
Suddik, Vahidha
Banu.

92 260/1B2 Private Non 0.0054(|S.P. Anusha W/o
Agriculture/Residential Rakesh Bhat
93 260/1B3 Private Non Agriculture 0.0032||S.P. Anusha W/o
Rakesh Bhat
94 260/1B3 Private Non 0.0015(|S.P. Anusha W/o
Agriculture/Residential Rakesh Bhat,
Interested person:
Abdul Ravoor @
Ravoof Sheik S/o
Ummer Saheb as per
RTC
95 260/1B4 Private Non 0.0046(|S.P. Anusha W/o
Agriculture/Residential Rakesh Bhat,
Interested person:
Mukthar Ahmed S/o
Ummer Saheb as per
RTC
96 260/1B5 Private Non 0.004047|[Abdul Rasheer S/o
Agriculture/Residential Ummer Saheb
|Vi||age: Putthige
97 13/4 Private Wet 0.0061|(Vasanthi W/o
Giriyappa Kotian
98 14/13 Private Wet 0.0101||Sulochana W/o
Ekanatha Kotian
99 17/21 Private Wet 0.0121||Vivek Alva S/o Dr.
M. Mohan Alva
100 18/2 Private Non 0.0384||Appi D/o Late Monu
Agriculture/Residential Gowda, Bhavani
Shankara, Parvathi
@ Padmavathi,
Manjula, Dinesh
101 18/3 Private Non 0.0648||Appi D/o Late Monu
Agriculture/Residential Gowda, Bhavani
Shankara, Parvathi
@ Padmavathi,
Manjula, Dinesh
102 18/9 Private Non 0.1052||Appi D/o Late Monu
Agriculture/Residential Gowda, Bhavani
Shankara, Parvathi
@ Padmavathi,
Manjula, Dinesh
103 180/5 Private Non 0.0121||Irfan Sheik S/o
Agriculture/Residential Mohammed Usman
Sheik
104 238/1B Private Dry 0.089(|Naushad Sheik S/o

Late Haseena Banu,
Naveed Sheik S/o
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Late Haseena Banu,
Seema Kausar D/o
Late Haseena Banu,
Thaushid Sheik S/o
Late Haseena Banu,
Interested person:
Valerian Sequeira
S/o Late Monthu
Sequeira

105

244/2

Private

Dry

0.1335

Alban Leo DSouza
S/o Sebastian
DSouza

106

293/2

Private

Dry

0.0141

Lidwin Jecintha
Lobo W/o Robert
Lobo

107

302/1C

Private

Dry

0.0162

Abdul Aziz S/o Late
Sheik Mohammad
@ Mohammad
Saheb, Igbal Hussain
S/o Late Sheik
Mohammad @
Mohammad Saheb,
Ashraf Hussain S/o
Late Sheik
Mohammad @
Mohammad Saheb,
Mohammad Zakriya
S/o Late Sheik
Mohammed @
Mohammad Saheb,
Shahanaz Begum
Sheik Jalil, Refath
Rana Jalil
Ahammed, Ruba
Sheik, Rehana
Sheik, Abdul
Hameed S/o Late
Sheik Mohammed
@ Mohammed
Saheb, Aprose
Parwin D/o Late
Sheik Mohammed
@ Mohammed
Saheb, Saida Banu
D/o Late Sheik
Mohammed @
Mohammed Saheb

108

352/3A4

Private

Non
Agriculture/Residential

0.0101

William Aranha S/o
Late Duming @
Dominic Aranha

109

390/1A1

Private

Non
Agriculture/Residential

0.0111

Stany DSouza S/o
Baptist DSouza

110

390/1A1

Private

Dry

0.0081

Valerian Sequeira
S/o Monthu
Sequeira, Michael
Sequeira S/o Monthu
Sequeira

111

390/1A2

Private

Dry

0.056

Abbu @ Hussain
Saheb S/o Late
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Hammad Saheb,
Kairumbi, Peer
Saheb, Tahira

112 390/1A2

Private

Non
Agriculture/Residential

0.0111

Ronald Rodrigues
S/o Late Jerome
Rodrigues

113 443/3

Private

Dry

0.1042

Vasanthi W/o
Giriyappa Kotian

114 534/27

Private

Dry

0.0688

Shalini W/o
Prashanth

115 628/5

Private

Dry

0.0111

H. Usman S/o T.H.
Cheyabba Beary

116 628/8

Private

Dry

0.0212

Alwyn Walter
DSouza S/o
Salvadore DSouza

117 697/1

Private

Dry

0.0121

Ahmad Bava S/o
Late T. Kalander @
Kalander Beary

118 697/3

Private

Dry

0.0213

Hasanabba @ K.
Hasanabba,
Kalander S/o Late T.
Kalander Beary

119 718

Private

Dry

0.0971

Alimamma W/o H.
Ahmed

120 718

Private

Dry

0.0769

Alimamma W/o H.
Ahmed

121 721

Private

Dry

0.0739

Beepathima W/o
Late Aboobakar @
M.A. Aboobakar,
Mamthaz D/o Late
Aboobakar @ M.A.
Aboobakar, Johara,
Mohammed Handel
Aboobakar S/o Late
Aboobakar @ M.A.
Aboobakar, Ayisha
Abdul Haneef D/o
Late Aboobakar @
M.A. Aboobakar,
Rasheeda D/o Late
Aboobakar @ M.A.
Aboobakar, Abdul
Rahiman S/o Late
Aboobakar @ M.A.
Aboobakar

122 721

Private

Dry

0.0769

Beepathima W/o
Late Aboobakar @
M.A. Aboobakar,
Mamthaz D/o Late
Aboobakar @ M.A.
Aboobakar, Johara,
Mohammed Handel
Aboobakar S/o Late
Aboobakar @ M.A.
Aboobakar, Ayisha
Abdul Haneef D/o
Late Aboobakar @
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M.A. Aboobakar,
Rasheeda D/o Late
Aboobakar @ M.A.
Aboobakar, Abdul
Rahiman S/o Late
Aboobakar @ M.A.
Aboobakar

|Vi||age: Badagamijaru

123 220/19

Private

Non
Agriculture/Residential

0.0061

Ramakrishna Shetty

S/o Raghava Shetty

|Vi||age: Tenkamijaru

124 112/1

Private

Dry

0.017367

T. Sudhakara Pai,
Dayananda Pai,
Vishwanath Pai, B.
Anitha A Kamath,
Govardhan Pai,
Ramachandra Pai,
Uma M, Anitha V
Kamath, Ganesh Pai,
Gururaj Pai, T.
Damodara Pai

125 185/2A

Government

Dry

0.0283

Government,
Interested person:
Leelavathi

126 185/2B

Private

Non
Agriculture/Residential

0.0047

Raviprasad
Upadhyaya S/o
Shrinivas
Upadhyaya

127 185/2C1

Private

Non
Agriculture/Residential

0.0015

B. Ismail S/o M
Hasanabba, T.H.
Nishar S/o T.H.
Aliyabba, Reshma
Abubakkar W/o
Abubakkar, M.
Mohammed Ibrahim
S/o Ibrahim Beary,
Ismail S/o
Abubakkar

128 185/2C1

Private

Dry

0.002547

B. Ismail S/o M
Hasanabba, T.H.
Nishar S/o T.H.
Aliyabba, Reshma
Abubakkar W/o
Abubakkar, M.
Mohammed lbrahim
S/o Ibrahim Beary,
Ismail S/o
Abubakkar

129 185/2C2

Private

Dry

0.0034

Shakina W/o Munir
Ismail

130 215/3A

Private

Non
Agriculture/Commercial

0.0253

Shrinivas Shetty,
Shivaprasad Shetty,
Bhavani Shankara
Shetty, Hariprasad
Shetty, Rajalaxmi
Shetty, Shubhalaxmi
Shetty, Rekha B

Shetty, Sowrabh B
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Shetty, Shraddha B
Shetty, Alvas
Education
Foundation ®
Moodabidri,
Chairman Dr.
Mohan Alva

131 215/3A

Private

Dry

0.0051

Shrinivas Shetty,
Shivaprasad Shetty,
Bhavani Shankara
Shetty, Hariprasad
Shetty, Rajalaxmi
Shetty, Shubhalaxmi
Shetty, Rekha B
Shetty, Sowrabh B
Shetty, Shraddha B
Shetty, Alvas
Education
Foundation ®
Moodabidri,
Chairman Dr.
Mohan Alva

132 215/5

Private

Non
Agriculture/Residential

0.0344

Alvas Education
Foundation ®
Mudabidri,
Chairman Dr.
Mohan Alva

133 6/16

Private

Wet

0.0283

Appi R. Shetty W/o
Late Kariya Shetty,
Vitala Shetty, Babu
Shetty, Ganesh
Shetty, Dinesh
Shetty, Aruna Shetty

134 7129

Private

Wet

0.0121

Shrinivas Alva,
Ramachandra Alva,
Seetha Alva W/o
Late Balakrishna
Alva, Nikhil Alva,
Shakil Alva,
Jayarama Alva,
Prakash Alva

[135  |{7/5A

||Private

et |

0.0121|[Mamatha J. Shetty |

Total||

2.634249)|
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